Form.1

List of cases filed in e-filing during the month of March, 2024

S Advocate Date
SLNo Court District Case No. el Advocate Mobile Advo?ate D'a ia ot_‘ of e-
Respondent Name E-mail Id | Registration .
Number filing |
(1) (2) (3) 4) (S) (6) (7) (8) 9 (10)
Special Court for Trial and Disposal of - . . . . - . .
L. Commercial Disputes, Vijayawada. R
Special Judge for Trial and Disposal of ; . . . . . . -
2. Commercial Disputes, Visakhapatnam Visaktapatnem
Form.2
List of cases in which e-payment of Court Fee was made during the month of March, 2024
G Petitioner Name Vs . . Date of
SLNo Court District Case No. Respondent Name Advocate | Date of Registration e-payment of Court Fees
(1) (2) (3) 4 (5] (6) (7) (8)
Special Court for Trial and Disposal of ; . _ . _ _
k. Commercial Disputes, Vijayawada. Krisbme
Special Judge for Trial and Disposal of ; . _ . } .
2. Commercial Disputes, Visakhapatnam Visakhapatnam
Form.3
List of cases in which Electronic Service of Process has taken place during the month of March, 2024
SLNo Gourt District Case No. Petitioner Name Vs P p— D-ate of Date_ of Electronic
Respondent Name Registration Service of Process
(1) (2) (3) 4 (5) ©) (7) (8)
Special Court for Trial and Disposal of ;
L, Commercial Disputes, Vijayawada Krishna - - ) - -
Special Judge for Trial and Disposal of . ~
2 Commercial Disputes, Visakhapatnam Vise R - ) - - -
Form.4
List of total number of cases randomly allocated during the month of March, 2024
Sl.No Court District Comek Couct Civas Case Count ( No. of Cases randomly allocated)
Name No. Type
(1) (2) (3) 4) (5) (6) (7)
1. Special Court for Trial and Disposal of Commercial Disputes, o . . . B
Vijayawada
Special Judge for Trial and Disposal of Commercial Disputes, : .
2. Visakhapatnam Visakhapatnam Not Applicable




2
Form.5
List of cases in which Hearing in Case Management was held during the month of March, 2024
Petitioner Name Vs Respondent Date of Date of case
Sl.No Court District Case No Wiapesss Advocate Registration Management Hearing
M @) 3) ) (5) (6) (7) (®)
Special Court for Trial and
1 Disposal of Commercial Krishna = s o - ==
Disputes, Vijayawada
Special Judge for Trial M/s. Seven Hills Solvents Pvt. Ltd. g Ch;?a?;igekhm o
2 and Disposal of Visakhapatnam C0S 6/2021 Vs. v 23.04.202] 21.03.2024
Commercial Disputes V.8.V. Gangadhara Rao ; e
Sri DVSN Raju for Defendant
Vegasna Venkatapathi Raju and . . .
Special Judge for Trial another RELE: I;al.;:it;u%;eetl e |
3 and Disposal of Visakhapatnam COS 8/2021 Vs. Vs 07.09.202 21.03.2024
Commercial Disputes GRK Constructions and three Sri CVSL Raju for D1 to D4
others
Special Judge for Trial M/s. Dozc\(;s(lndla) Ltd. Sri Vivek Gu\l});a for plaintiff
4 and D1§pos?l of Visakhapatnam COS 14/2021 The Wesman Engineering Co. Pvt. Sei . Pnnia, Kirsets for 07.12.2021 28.03.2024
Commercial Disputes
Ltd Defendant
Form.6
Contested Commercial Cases disposed during the month of March, 2024
Whether
Urgent
ik Relief was Nanfk
Petitioner days for
sought and Nature of s 5
S1 Hame Date of Pre- Date of Days for disposal Daty of sreetition Act
E Court District Case No vs Advocate i . i =i . P execution | of decree
No Registration | Institution Decision Disposal | (Contested Section
Respondent e of decree | from date
N Mediation / Settled)
ame 2 of
did not decisi
take place seision
(Yes/No)
(1) (2) (3) 4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14)
Special
Court for
Trial and
1 | Disposal of Krishna o = - -- -- -- -- -- -- - --
Commercial
Disputes,
Vijayawada




Whether
Urgent
Relief was No of
Petitioner h d N £ days for
Name S i z}ture e Date of execution
SL. Court District C N Advocate Date of Pre- Date of Days for dispasal execution | of decree Act
No e ase No v8 Registration | Institution Decision Disposal | (Contested Section
Respondent S of decree | from date
Mediation / Settled)
Name . of
b decision
take place
(Yes/No)
(1) (2) 3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14)
M/s. Sri Sai
Tripura
Special Developers Sri V. Satish for
Juage for Ve Petitioner U/sec.9
o | Thaland | yioopnapatnam | CAOP | M/s.UVN Vs. 21.10.2022 Kot 11.032024 | 597 | Contested - of Arb. &
Disposal of 20/2022 | Real Estates . applicable days
; Sri S. Narayana Con. Act
Commercial and
1 for R1 to R3
Disputes Developers
and two
others
Form.7
Summary of Commercial Cases during the month of March, 2024
Total number of cases Total number of cases Total number of cases Total number of cases
Sl.No Court District pending on the 15t day of instituted during the disposed during the pending at the end of the
the month month month month
(1) (2) (3) (4) (5) (6) (7)
Special Court for Trial and Disposal of .
1. | Commercial Disputes, Vijayawada Beriabus 73 3 1 75
9 Special Judge for Trial and Disposal of 135 8 9 134
’ Commercial Disputes, Visakhapatnam Visakhapatnam







